SLP(C) No. 24208 OF 2002

| TEM No. 22 Court No. 8 SECTI ON XVI |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.24208/2002
(From the judgenent and order dated 12/09/2002 in CR 798/02

of The H GH COURT OF PATNA)

STATE BANK COF I NDI A & ANR. Petitioner (s)
VERSUS

M S. SINGHANIA R FLOUR M LLS P. LTD. &ORS. Respondent (s)

(Wth prayer for interimrelief)

Date : 24/12/2002 This Petition was called on for hearing today.

CORAM :

HON BLE MRS. JUSTI CE RUVA PAL

HON BLE MR JUSTI CE B. N. SRI KRl SHNA
For Petitioner (s) M. Harish N Sal ve, Sr. Adv.

M. R N Keshwani, Adv.
M. Ranl al Roy, adv.
For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ e e S O N
SP2
| ssue noti ce.
In the neanwhil e there shall be stay.
. SP1

(Suman Wadhwa) (S. Mal kani)
Court Master Court Master



